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fixed recently for demolition of un-

authorised  constructions and police 
help has been sought by the CEO.

(b) There is no instance of unautho-
rised construction occurring before the 
cases for which dates have been fixed 
for demolition. Action 19 in hand to 
issue notices to persons who put up 
unauthorised  constructions after the 
aforesaid nine cases. ~

(c) A statement is attached. Action 

is being taken by the  Cantonment 
Board/CEO against each unauthorised 
construction without ignoring  any 

case.

Statement

last of persons in whose cases the 
dates for demolition ha,ve been fixed.

(i)  Sh. Lakhi Ram 1/166,  Sadar 
Bazar.

(U) Sh. Manohar Lai 1/17S, Sadar 
Bazar.

(iii)  Sh. Rattan Lai Soodf 1 i65, 

Sadar Bazar.

(iv) Sh. Harnajn Singh* 1/59, Sadar 
Bazar.

(v) Sh, Swaran Singh, Tonga Stand.

(vi) Smt.  Sarli V/73,  Vill. Old 

Nangal.

(vii) Sh. Ram Singh V/23, Vill. Old 

Nangal.

(viii) Sh. Prabhu  Ram 53/60? 60 

Slum Qrs.

(ix) Smt. D,  V Kapoor  111/78, 
t Sftam Singh Street, Shastri Bazar.
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Items Reserved for Small Scale 
Industries,

"*2814. SHRI DAULATSINHJI JADE- > 
JA; Will the Minister of INDUSTRY  ! 
be pleased to state:

■f-

(a) the details of items which axe* 4 
only reserved for small scale indus-
tries for manufacturing;

■ i

(b) whether it is also a fact that 
reservation) of items has become a 
farce and companies belonging  to 
MRTP or Multinationals  have now 
been permitted to expand to< any ex-
tent under one oc other reason: and -d

V”
(c) if so, the steps taken by Gov-

ernment for the protection of small 
scale industries?
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THE MINISTER OF INDUSTRY 
AND LABOUR (SHRI NARAYAN 
DATT TIWARI): (a) 843 items have 
been reserved for exclusive produc-
tion in the small *scale sector. The 
detailg about these items*are given in 
the notifications published in the 
Gazette of India Extraordinary dated 
26-4-1978, 12-5-1980, 19-2-1981 and
3-8-1981,

(b) and (c). It is not a fact that the 
companies belonging to MR TP or mul-
tinationals can expand to any extent in 
the field of reserved items. No unit 
in the organised sector (if it was pro-
ducing an item reserved for the small 
scale sector before the issue of a noti-
fication reserving it) is allowed to in-
crease production1 beyond the level of 
production as on the date of reserva-
tion.

XJ»© of <Har|Jan’ in Scheduled Caste 
Certificates

2815. SHRI R. H BHOLE: Will the 
Minister o f HOME AFFAIRS be 
pleased t0 state;

(a) the reasons why the word 
‘Harijan’ is now being used alongwith 
the caste of an individual while issu-
ing Scheduled Caste Certificates by 
the Dstrict Magistrates in some of the 
States in the country when the word 
‘Harijan’ itself is not recognised as a 
caste;

(b) since when this practice has 
been 1 introduced; and

(c) what prompted the Government 
to introduce the word ‘Harijan’ along-
with the caste?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA):
(a) to (c). Th^ Government of India 
have not issued any instruction to the 
State Government that the word 
‘Harijan’ may be used alongwith the 
caste of the individual while issuing 
the Scheduled Caste Certificates

Workshops for Senior Level and 
Supervisory Level Personnel Organi-

sation by Programme Evaluation 
Organisation

2816. SHRI C T DHANDAPANI: 
Will the Minister of PLANNING be 
pleased to state: -

(a) the number of workshops ¥or 
senior level and supervisory level 
personnel organised by the Program-
me Evaluation Organisation1 during the 
years 1979, 1980 and 1981 and the 
number of State and Central Program-
me Evaluation Organisation officers 
trained during each of the above years; 
and

(b) the amount of honoraria receiv-
ed year-wise b̂ r the various category 
of oncers of the Programme Evalua-
tion Organisation participating as 
trainers?

THE MINISTER OF PLANNING 
(SHRI S. B CHAVAN): (a) The Pro-
gramme Evaluation Organisation, in 
collaboration with the State Govern-
ments, Training Division of the jyer 
partment of Personnel & Administra-
tive Reforms and National/State 
training instituteg organised 10 work- 
jhops/training programmes for senior 
and supervisory level personnel a a 
follows:

Year No of No. of 
Workshop/ officers 
training participa- 
program- ted/trained 

mcs

1979 ■ • ■ 3 96

0 
0001 • • 3 85

1981 . ■ • 4 98

(b) The officers of the Programme 
Evaluation Organisation, on requests




